L: meQS]'\MVmaY ........... , son/daughter/wife of CJ}W" ..... CJ‘ ’,}tw‘ ..... Q‘A 770\ P 30‘30{)

I years, belonging to MM“YLWSQ}‘.VFJH&SQWUJ Qee.
Dy ey

service and presently WOrking 85 ... ddite oo ssssssseenrasssnnssssssanssssnss

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

A. Details of movable assets
(Assets in joint name indicating the extent of joint ownership will also have to be

given)

Sr. Description Self Spouse Dependan | Dependant- pent T

No. P e(Shwb g ﬂ]@ ek-r Ea ﬁ@ Koo

sl s 50, 000 28,000 | NIL | #S000 | NZL

(ii) | Deposits:in , o € ¢ s VAT 8 1 JPN 7,3 b R
Banks, Financial WL Hlf '('IGJU(U PoSta “’r( S0p0 | SS,000 'V
Institutions And g‘g‘ogo
Non-Banking 2
Financial
Companies

(iii) | Bonds,
Debentures and NT L N Il NIL Nj NTL
Shares in
companies

(iv) | Other financial :
institutions, - -
NSS, Postal NIL NIL | NIL I | NTL
Savings, LIC
Palicies, etc

(v) | Motor. Vehicles =
(details of NI NIL | NIL| NIL NIL
make, etc.)

(vi) | Jewellery (give o - 1251 Cro¥d - -]
details of 0’015’9 (3 G 0?0)3 H % mgﬂ (% aM I_J%" %N o
weight and gnhﬂ??" 5‘00‘}44, SIW’JIf?%
value)

(vii) | Other assets,
such as values -~ Nl}, 'IL }'j_ L
of claims / /\l ’LLJ N:D’ N A
interests J

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock

Exchange in respect of listed companies and as per books in the case of non listed

companies should be given. ;
* Dependant here means a person substantially dependent on the income of the

employee,




B. Details of Immovable a sets
[Note: Properties in joint ownership indicating the extent of joint ownership will

also have to be indicated]

Sr. Description Self Spouse Dependan Dependan Dependant-
No. Name(s) t-1 t-2 |
Name Name Etc. Name

(i) Agricultural Land
D3-

- Location(s)

- Survey number(s)
- Extent (Total
measurement)

Tehtoy
-Current market value \]QLO\MD\];&

o NIL| N

(i) | Non-Agricultural Land
- Location(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

WEDE

]

NIL | NIL| NTL

ANIL N2

NTL

(i) | Buildings (Commercial
| and residential)
Location(s)

number(s)

- Extent (Total
measurement)

- Current market
value

- Survey /door N IL

y
NTIL NIL

(iv) | Houses / Apartments,

- Location(s)

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market
value

etc. Howde o1
Juttha

[ Rhia )
| Tehon I)G&'

NIL | NIZ

e

NIL | NTL

(v) | Others (such as
interest in property)

N NTIL

N L

NIL| NTL

(2) I give herein below the details of m

institutions and government dues:-

[Note : Please give separate details for each item)

y liabilities / over dues to public financial

s Description
No.

Name & address of Bank /
Financial Institutions(s) /
Department (s)

Amount outstanding as

a (i) Loans from Banks GRT-1L,8%000
(i) Loans from financial —
institutions : NzL NTL
(ili) Government Dues:
(a) dues to departments 8T L N’]_L

dealing with government
accommodation

dealing with supply of

(b) dues to departments
Lwater

NTL

NT L 7

(c) dues to departments
dealing with supply of
electricity

NEL

NTL

—————————



(d) dues to departments
dealing with telephones

BT L MNTL

(e) dues to departments

dealing with government

transport (including f\l TL _ N I.L_
aircraft and helicopters)

(f) Other dues, if any /\/ 1L J\I'IL

(b)

(i) Income Tax including
surcharge [Also indicate
the assessment year upto
which Income Tax Return
filed. Give also Permanent
Account Number (PAN)]

CYBPK 3859 M NTL

(ii) Wealth Tax [Also

business]

indicate the assessment /\[ ol ’\[ ’I.L
year upto which Wealth

Tax return filed.]

(iii) Sales Tax [Only in’ T : e
case of proprietary ,’\l 5 N TL

Cl

GPF/CPF/PRAN No.

(iv) Property Tax

Personal Detail

1

[1000%91934% |

Gender - (M/F)

D f Birth - '

e o VO] Yo |19 [F |2 | oomwy
Class/Group - - al waE/0)
Cad

s A e Lon's Joddyze Al snbly Qe dwpfee

(Full Name e.g. B.A.S.-Bihar Administrative S¥rvice,
B.S.S.- Bihar Secretariat Service etc.)

Home District - ]a\o\h(?\l\ N Q

Place:.

I hereby declare that the above details are true to the best of my
knowledge and belief. ‘

PEINA .

pate: AU)0A) 2.8

Name of Employee: R"\‘fQ%’LKVm"\Y'
Designation:...miye.aﬁ ............................

Depa rtment:')Q;;\\L,\f.‘f. )‘J\Mﬁ {ke.. MCJ’?L% We‘ "



